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up the pregramme of the scheme of
‘water supply in these areas. We ap-
preciate the difficulty of the coalfields
tor water supply. |

!
Dr. A, SUBBA RAO: These i: no
‘use simply apprecia;ing their difficul-
ties . . .

Mr. CHAIRMAN: Please sit down,
‘Dr. Subba Rao. ]

Sart RATANLAL KISHORILAL
MALVIYA: Is the hon. Minister
aware that so far as Coal Mines

‘Labour Welfare Fund is concerned, it
‘has gone to its limits? So far as the
wate- sugply scheme is concerned,
unless the scheme is covered by the
*Third Five Year Plan through the
State Governments, it will not be
poss’ble to implement the scheme.
May 1, therefore, know, Sir, if the
‘Government will take some steps in
this respect?

Surt J. S. L. HATHI: The State
QGovernments have their own plans
for water supply schemes. So far as

the Coal Mines Labour Welfare Fund
is concerned, some amount is being
given. Of course it will be within
its limits. So far, for this year it. is
Rs. 15 lakhs.

Mr. CHAIRMAN: Dr. Shrimati
‘Seeta Parmanand wants to put a ques-
‘tion.

Dr. SurimMaTi SEETA PARMA-
NAND: Is the hon, Minister aware
that funds are not the only problem
in connection with the water supply
schemes or the subterranean difficul-
ties of getting water but also because
the mines’ boards of health cannot be
established. There has been some
‘hitch and these Health Ministry
schemes cannot be linked up. May
T know, Sir, if the Minister is think-
ing of taking any action in th&t con-
nection?

Surr J. S. L, HATHI: We  Thave,
therefore, suggested to the State Gov-
ernments to have autonomous and
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statutory water boards for these coal-
mines so that they can take up the
question.
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T[CoMMITTEE FOR NEWSPRINT AND
PRINTING MACHINERY

*229. Sart B. N. BHARGAVA: Will
the M'nister of CoMMERCE AND INDUS-
TRY be pleased to state whether it is
a fact that Government propose to
appoint an advisory committee for the
distribution and import of newsprint
and the import o! printing machi-
nery?}

Tue MINISTER or INTERNA-
TIONAL TRADE 1N tHE MINISTRY
or COMMERCE anxp INDUSTRY
(SHRr MANUBHAI SHAH): At present

there are two ad hoc Committees to
advise the Government on the distri-
bution and import of newsprint and
import of printing machinery respect-
ively. The Estimates Committee have
recently suggested that Government
may consider the desirability of cons-
tituting a regular committee for the
purpose. This suggestion is under
examination.
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Surt BHUPESH GUPTA:; Do 1
have the assurance, Sir, that in for-
mulating a permanent Advisory Com-
mittee these big newspaper owners
or magnates, as they are called, will
not be given any position to dominate
these committees and their numbers
wil]l be very much restricted and the
working journalists will be taken
more than others on such committees?

SHrRT MANUBHAI SHAH: I can
assure the hon. Member that there is
no question of having purely working
journalists on these committees.
There will also be small language
paper representatives, some medium
pape:r representatives as well ag large
paper representatives.

Surr BHUPESH GUPTA: The posi-
tion is, Sir, that such committees do
not function because very influential
men who control very many things
in the country come on such commit-
tees and exert not only numerical in-
fluence but other influences also. In
view of this past experience may I
know, Sir, whether the Government
has considered the advisability of tak-
ing on this committee, apart from
small newspaper owners, working
journalists, some Members of Parlia-
ment, especially from the Opposition?

Surt MANUBHAI SHAH: The Gov-
ernment determines the policy, not
the Advisory Committee.

[RAJYA SABHA]
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SHrt A. D. MANI: Is it proposed
that on this committee, which +the
Government is seeking to set up,
there would be representation on
regional basis, State basis?

to Questions

Suri MANUBHAI SHAH: That is
always the angle we keep in mind
because in such a big country, all in-
terests which are directly connected
as well as regional interests have got
t0 be represented.
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